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NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
™ BENGALURU BENCH, BENGALURU, HELD ON 13.12.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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ORDER

Counsel for Petitioner is present. Jr. Counsel for Respondent is also present.
Counsel for Petitioner reported that, company is going to allot Rights Issue
shares and Counsel for Respondent reported that, offer was also made to the
Petitioner, but Petitioner, not come forward to purchase the Rights issue.
Counsel for Petitioner wanted the Tribunal to dispose of the I.A filed for interim
relief to stayqt'he allotment of Rights issue. L.A 95/17 is also taken up today for
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